GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

LOK SABHA
UNSTARRED QUESTION NO. 2888
TO BE ANSWERED ON 12™ MARCH, 2021

HOUSING OF CGHS DISPENSARY IN RENTED BUILDINGS
2888. SHRI GIRISH BHALCHANDRA BAPAT:
Will the Minister of HEALTH AND FAMILY WEL FARE be pleased to state:

(a) whether a number of CGHS Wellness Centres are housed in rented buildings in the country
including CGHS dispensary (D-91) in Kishangarh;

(b) If so, the details thereof; and

(c) the time by which such dispensaries including the said dispensary in Kishangarh are likely to
be shifted to their dedicated permanent buildings?

ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND
FAMILY WELFARE
(SHRI ASHWINI KUMAR CHOUBEY)

(@ to (c): Out of a tota of 420 Wellness Centres under Central Government Health
Scheme (CGHS), 124 Wellness Centres are functioning in rented buildings including the
Wellness Centres (D-91) at Kishangarh, Delhi. A statement showing such CGHS Wellness
Centres housed in rented buildingsis at Annexure.

Shifting of Wellness Centres to their permanent buildings depends on the
availability of suitable land/ building and other resources. Thisis a continuous process.
Efforts are made to ensure that neither CGHS beneficiaries nor Medical Officers

employees at Wellness Center(s) face inconvenience.



Annexure

Statement regarding CGHS Wellness Centres housed in rented buildings

No. of CGHS Wellness
Sl. centres housed in
No. [CITY rented buildings
1 | Delhi& NCR 14
2 | Ahmedabad 4
3 | Allahabad 6
4 | Baghpat 1
5 | Bangalore 6
6 | Bhopal 2
7 | Chandigarh 1
8 | Chennai 6
9 | Dibrugarh 1
10 | Gangtok 1
11 | Guwahati 4
12 | Hyderabad 6
13 | Jabalpur 2
14 | Jaipur 3
15 | Jammu 1
16 | Kolkata 5
17 | Kohima 1
18 | Lucknow 8
19 | Meerut 2
20 | Mumbai 26
21 | Nagpur 7
22 | Patna 4
23 | Pune 3
24 | Puducherry 1
25 | Ranchi 2
26 | Shimla 2
27 | Thiruvanthapuram 3
28 | Varanasi 1
29 | Vishakhapatnam 1
Total 124




